
Form of Caveat 

 

CAVEAT 

IN THE NATIONAL COMPANY LAW APPELLATE TRIBUNAL  

NEW DELHI 

Caveat No.____________ of _____ 

 

 

In the matter of appeal against order dated _______ passed by _______________ 

(Copy enclosed)/ expected to be instituted, by 

______________________________________ (By any person)  

Against  

______________________________________ (Applicant-Caveator)   

 

To  

The Registrar 

National Company Law Appellate Tribunal 

3rd Floor, Pt. Deen Dayal Antyodaya Bhawan, 

C.G.O. Complex, Lodhi Road, New Delhi – 110003. 

 

Let no substantive order (here state in detail the precise nature of the  

 

order apprehended) _________________________________________  

_________________________________________________________ 

be made in the above matter without notice to the undersigned. 

 

 

Name & address of the  

Caveator & his counsel, if any 

Filed on ________ 


